FORM A
 PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF GUJARAT TOOLROOM LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Gujarat Toolroom Limited
2. | Date of incorporation of corporate debtor 25/03/1983
3. | Authority under which corporate debtor is incorporated | ROC Ahmedabad
/ registered
4. Corporate Identity No. / Limited Liability Identification | L46207GJ1983PLC006056
No. of corporate debtor
5. | Address of the registered office and principal office (if | A-405, Premium House, Opposite to
any) of corporate debtor Gandhigram Railway Station,
Ellisbridge, Ashram Road P.O,
Ahmedabad, City Ahmedabad,
Gujarat, India, 380009
6. | Insolvency commencement date in respect of corporate | 30-09-2026 (Copy of the order
debtor received on 01-10-2026)
7. Estimated date of closure of insolvency resolution | 29-03-2027
process
8. | Name and registration number of the insolvency | Mr. Igbal Singh Gandhi
professional acting as interim resolution professional (IBBI/IPA-001/IP-P-02365/2021-
2022/13524)
9. Address and e-mail of the interim resolution | C/302, Rosewood Estate, Satellite,
professional, as registered with the Board Near Prerna Tirth Jain Derasar,
Ahmadabad, Gujarat ,380015
Email id:
igbalsingh2659@yahoo.co.in
10. | Address and e-mail to be used for correspondence with | 9B, Vardan Tower, Lakhudi Circle,
the interim resolution professional Nr. Vimal House, Navrangpura,
Ahmedabad- 380014
Email: cirp.gtl@gmail.com
11. | Last date for submission of claims 17-10-2026
12. | Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | NA
Authorised Representative of creditors in a class (Three
names for each class)
14. (2) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Gujarat Toolroom Limited on 30-09-2026.Copy of the order
received on 01-10-2026. 3

The creditors of Gujarat Toolroom Limited, are hereby called upon to submit their claims with proof on
or before 17-10-2026 to the interim resolution professional at the address mentioned against entry No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties. ~ //

Date: 03-10-2026
Place: Ahmedabad

-Sd/-
Mr. Igbal Singh Gandhi

Interim Resolution Professional

Gujarat Toolroom Limited

Reg. no.: IBBI/IPA-001/IP-P-02365/2021-2022/13524
AFA Validity: 30-Jun-27
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TORRENT

POWER

BELONGING TO Torrent Power limited
Affected at Naranpura, Ahmedabad, Gujarat.

Period of inspection of damaged items | 03-10-2026 to 13-10-2026

Contact person Mr. Ashish Kaneriya (M:-90999 70363)
Mr. Nisarg Tripathi (M:-70960 40475)
14-10-2026 till 1.00PM

Last date & time of submission of tender
document

Date of opening of tender document 14-10-2026 at 2.00PM
Expected Minimum Price % 5,15,00,000/- to % 5,40,00,000/-

Cost of the Tender document would be % 4000/- to be paid either in cash orin DD
Sealed Tenders are invited from intending buyers for the disposal, strictly on “as-is-
where-is” basis with all defects of Damaged Salvage (Referred as ‘Damaged
ltems”) of ICT1 Copper Salvage 35.325 MT in as is where is basis and
belonging to Torrent Power Ltd lying at M/s. Transformers & Rectifiers India
Ltd (TARIL), Sarkhej-Bavla Highway, Village: Moraiya, Taluka: Sanand, Dist.
Ahmedabad, Gujarat 382213

&
Transformer Oil of ICT-1 Mineral Qil Type 2 (Uninhibited Type) 65000 Itr
conforming to IS 335:2018 and belonging to Torrent Power Ltd lying at Godown
Torrent Power New Pirana Substation, Pirana-Piplaj Road, Ahmedabad,
Gujarat 382405

&
Transformer Oil of ICT-3 Mineral Oil Type 2 (Uninhibited Type) 65000 Itr
conforming to IS 335:2018 and belonging to Torrent Power Ltd lying at Godown
Torrent Power New Pirana Substation, Pirana-Piplaj Road, Ahmedabad,
Gujarat 382405
Tenders to be submitted on or before 14-10-2026 by 1.00 PM to “Torrent Power
limited, Naranpura, Ahmedabad, Gujarat. Under no circumstances, tender forms
will be accepted after this date and time. Tenders will be opened on 14-10-2026 at 2PM

CHANDRA SHEKHAR AZAD UNIVERSITY

OF AGRICULTURE AND TECHNOLOGY,
KANPUR - 208 002

ADVERTISEMENT
Applications are invited from eligible candidates for various
posts in the University.
Advt No.12/2026 - For Recruitment of Registrar, Deputy
Registrar (Etawah), Director Physical Education, Deputy
Director Seeds & Farms, Estate & Administrative Officer.
Details may be downloaded from the University website
(www.csauk.ac.in).
Applications on prescribed proforma must reach the office of
the undersigned on or before 5.00 pm for October 31st,
2026 through Registered/ Speed post only.

Director
Administration & Monitoring
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Manipal

Payment and
Identity Solutions

M3

CIN: U72900KA2008PLC045316
Regd. Office: Udayavani Building, Press Corner,
Manipal, Udupi - 576104, Karnataka
Email:investor.relations@mpimanipal.com
Website: https://mpimanipal.com

UNAUDITED FINANCIAL RESULTS (STANDALONE & CONSOLIDATED)

FOR THE QUARTER ENDED 30™ JUNE, 2026

scanning the QR code.
Place : Manipal
Date : 01.10.2026

Disclosure Requirements) Regulations, 2015.

The Board of Directors of Manipal Payment and Identity Solutions Limited
(the ‘Company’), at its meeting held on October 1, 2026, approved the
Unaudited Financial Results (Standalone & Consolidated) for the Quarter
ended 30" June, 2026. The results, along with the Limited Review Report
of the Statutory Auditors, have been posted on the Company’s website at
https://mpimanipal.com/investor-corner and can be accessed by

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI (Listing Obligations and

By Order of the Board
for Manipal Payment and
Identity Solutions Limited

Sd/-
K Girish Kini
Executive Director & CEO
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29Y. oi.: IBBIIPA-001/IP-P02365/2021-2022/13524

AAFA HioAdL: 30 %ol, 029

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NATIONAL COMMODITIES
MANAGEMENT SERVICES LIMITED

RELEVANT PARTICULARS

1.| Name of corporate debtor NATIONAL COMMODITIES MANAGEMENT
SERVICES LIMITED

2.| Date of incorporation of corporate debtor | 28/09/2004

3.| Authority under which corporate ROC Mumbai |

debtor is registered

4.| Corporate Identity No./Limited Liability | U74140MH2004PLC 148859

Identification No. of corporate debtor

We Work Vaswani Chambers, 2nd Floor, 264-
265, Dr Annie Besant Rd, Municipal Colony,
Worli Shivaji Nagar, Worli Colony, Mumbai,
Mumbai, Maharashtra, India, 400030 Also
6th floor, Tower B of SAS Tower, Support
Area, Medicity, Sector 38, Gurgaon, Haryana
122018, IN

5.| Address of the registered office and
principal office (if any) of
corporate debtor

6.| Insolvency commencement date in
respect of corporate debtor

September 30, 2026
(Registry Communication & certified copy
of order not yet received)

7.| Estimated date of closure of 29 March 2027

insolvency resolution process

8.| Name and registration number of
the insolvency professional acting
as interim resolution professional

Devang P. Sampat
IBBI/IPA-001/IP-P00224 /2017-18/10423

9. Address and e-mail of the interim
resolution professional, as registered
with the Board

dpsampat@sampatassociates.in;

Regd. Add.: Bungalow No. 4, Shiv Pooja,
Plot 100, Sector 29, Vashi Navi Mumbai 400
703, India.

10) Address and e-mail to be used for
correspondence with the interim
resolution professional

ip.ncmsl@gmail.com;
dpsampat@sampatassociates.in;

Admin Add.: #615, ShivaiPlaza, Plot79/A,
Marol Coop. Industrial Estate,Off Andheri
Kurla Road, Marol, Andheri (East), Mumbai -
400059.India.

11, Last date for submission of claims 14 October 2026

12/ Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable.

13) Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class, Three names for each class

Not Applicable.

14| (a) Relevant Forms and
(b) Details of authorized
representatives are available at:

Web link: https:/ibbi.gov.in/home/downloads
Physical address: Not Applicable.

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of the NATIONAL
COMMODITIES MANAGEMENT SERVICES LIMITED on September 30, 2026 (Registry
Communication & certified copy of order not yet received).
The creditors the NATIONAL COMMODITIES MANAGEMENT SERVICES LIMITED are
hereby called upon to submit their claims with proof on or before October 14, 2026 to the
Interim Resolution Professional at the address mentioned against entry No 10.
The financial creditors shall submit their claims with proof by electronic means only All other
creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No 13 to actas authorised representative of the class specify class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties
Notice is hereby further given that the banks/financial institutions of NATIONAL
COMMODITIES MANAGEMENT SERVICES LIMITED are requested not to debit any
further amount from the bank accounts NATIONAL COMMODITIES MANAGEMENT
SERVICES LIMITED without prior authorisation of the Interim Resolution Professional.
Notice is hereby also given to the officers and managers of NATIONAL COMMODITIES
MANAGEMENT SERVICES LIMITED to report to the Interim Resolution Professional.
Notice is issued to all Statutory Authorities of NATIONAL COMMODITIES MANAGEMENT
SERVICESLIMITED of initiation of CIRP.

Name and Signature of Interim Resolution Professional,
Date : October 1, 2026 CA Devang P. Sampat

Place : Mumbai

IBBI/IPA-001/IP-P00224 /2017-18/10423

4

-~ | Agastya
y 7 g y
AR cA A1) AN oS goslzgsAR clldllSs
(el 2ABIGIcN SBisc clailds alS meildl)
22 s VIS : N-¥, 393, [Aslet 203, [A6tet [Fraier 2R, SunH-clIR1YR, ARdIRILI-3¢3RY,
aligllotd1z, ofaRld, ettd. (CIN: L35105GJ2005PLC047292), Mlotdd: coega 050
#Aga 2ds) : sanginitachemicals@yahoo.com | Auizugre: www.sanginitachemicals.co.in

(03/202§-20) ViAEURRI A1HIoA Al NElAMI 2qENA

UL AR Nty AA gosResAR dAB2s (2126 21l 3Gisct dBls a3 aelldl) (Susil)et 264
13| 5AAA (03/20E-29) VIRAELRCL A1 2ACH (FYRAH ol el Ay vl [(1dEet dtflu oc 2023012,
Q0201 2ieckHi 8. gyRuoll a2 Ay varRil [FAgat ARElesI2ell Ho@l Aal M2 QU 123012, el A
A AARAA gAJa gr21udAel 2atot/uRuRd s2anii v 8.
dyNuell elldlpii el Nty dAlfl2sett FEN uR dl seami vl 8. A JyRell il
euRlell 2atetdll 2 AS5AHR, 02att A yel 53 V. AR s2-25 AFlut A2d 3 YsarR, 9 3012,
R0l Aoy Suciloll 2222 s NotRl VA BULN2AA gr2t A&t ceuBl Hdsion 2092241 ¥ AcAe
aliH 619R B AMal JASAGS AA HsAA B,
V1L AU Sucilett AcA HSAAA JYRH &2t AIlu o¢ 023012, 0E o1l ViofRitllotii diRiclol 289 Vtad
Aall d1cell UL LU, Bial DY [Rot 2, FygRAnoll ol ENRAL Vi AEUR NN BopRituotHi dizaiell 2821,
AAE V1SRRAIR, A AL AURLAL AR, 2215 A 54Aecy, BUlAN23123, 202312 el A2 et §2 N voe, g-cldlaL
W2 Cruda AL, Aot 33, (& 3\ At 2ot ALl audldl Bl GuAlsd 325160l
olles Qat [Aeidl . 21 el Sl2toll oA i (@21, AL AEURA G2 ALUAAC /2512 S2AU Rl FH D AH vtal
22utdd 289\,
Vi AR v R D502, 0§ Suellell dotugde Aed 5 https://www.sanginitachemicals.co.in sta
AAetd 2215 RNsAov Vs glesa dbil2sell dorugde www.nseindia.com sa Aega BudRe 2ald=0s
cll2sefl hitps:/www.evotingindia.com Guz uet Buace 2821,
UINcA Noty) A gogigsA dlflds
(el 2Bl SFsc dlflds afs elld))
a8/~
allza g Bruiél
Riyel 22teu s12522
SlugRet: 03902

cidlui: 03.90.202%
201: st

SALE NOTICE
GITANJALI GEMS LIMITED (IN LIQUIDATION)

LIQUIDATOR: MR. SANTANU T RAY
Liquidator's address: 144 — B, 14th Floor, Mittal Court, Nariman Point, Mumbai 400021.
Email: gitanjali com 1@aaair y.in, santanutr i ency.com
Mobile: 8800865284 (Mr. Wasim) / Liquidator : 9167086977 /
Mr. Vaibhav Mohnot / Mr. Savan Saxena (022-42667394)
(Strictly between 10.00 a.m. and 6.30 p.m. except on Sunday)

E-Auction Sale of Assets under The Insolvency and Bankruptcy Code, 2016
Date and Time of E-Auction: 04/11/2026 between 01.00 pm to 03.00 pm
(With unlimited extension of 5 minutes each)

Inspection or Due Diligence of assets under auction till 26/10/2026
Last date for submission of additional documents and EMD by the
qualified bidders:02/11/2026 by the end of the day.

Sale of Assets and Properties owned by Gitanjali Gems Limited (in Liquidation) released by the

Directorate of Enforcement (ED) or as the case may be, forming part of liquidation estate formed by the

Liquidator, appointed by the Hon’ble National Company Law Tribunal, Mumbai Bench vide order dated

07th February 2024. The sale will be done by the undersigned through the e-auction platform i.e.,
auction pl . (https://baanknet.com/).

| Carpet Area

Initial EMD
Amount (Rs.)
Sapphire Heights (Previously known as Kheni tower) Jogani Complex, Manipada Rd,
Kolivery Village, Vidya Nagari, Kalina, Santacruz East, Mumbai, Maharashtra 400098

Option — A

FlatNo. 101 on 1st Floor 1250 Sq. Ft 3,28,16,911 32,00,000 1,00,000
(Carpet Area)

Option -B

Flat No. 102 & 103 (Merged) — 940 Sq. Ft. 1880 Sq. Ft 4,93,56,724 49,00,000 1,00,000
each on 1st Floor (Carpet Area)

Option-C

Incremental
Value

Reserve

Asset Price

Flat No. 201 on 2nd Floor 1250 Sq. Ft 3,28,16,911 32,00,000 1,00,000
(Carpet Area)

Option -D

940 Sq. Ft. 1880 Sq. Ft 4,93,56,724 49,00,000 1,00,000
(Carpet Area)

Option -E

Flat No. 301 on 3rd Floor 1250 Sq. Ft 3,28,16,911 32,00,000 1,00,000
(Carpet Area)

Option - F

Flat no. 202 & 203 (Merged) —
each on 2nd Floor

1880 Sq. Ft
(Carpet Area)

Flat no. 302 & 303 (Merged) — 940 Sq. Ft. 4,93,56,724 49,00,000 1,00,000

each on 3rd Floor

Shops and Offices in Building Known as Diamond Park, Vibhag - 2, Varacha Surat — 395006

Shop No. 10, Ground Floor in building
known as Diamond Park Vibhag - 2,
Varacha Surat - 395006

300 Sq. Ft

(Carpet Area) | 21,42,000 2,10,000 50,000

Office premises 301 to 307, Third Floor in
building known as Diamond Park Vibhag 2,
Varacha Surat - 395006

Flats in Tatva Urja, Wing — A CTS No. 68-A/1, Magathane, Off Duttapada Road. Borivali East, Mumbai — 400066

8627 Sq. Ft

(SBUA) 4,65,85,800 46,00,000 1,00,000

Flat No. 301 in building known as Tatva
Urja, Wing — A CTS No. 68-A/1, Magathane,
Off Duttapada Road. Borivali East, Mumbai
—400066

1184 Sq. Ft

(Carpet Area) | 3,06,89,280 30,00,000 1,00,000

Option-J

1184 Sq. Ft
(Carpet Area)

Flat No. 401 in building known as Tatva
Urja, Wing — A CTS No. 68-A/1, Magathane,
Off Duttapada Road. Borivali East, Mumbai
—400066

3,06,89,280 30,00,000 1,00,000

Flat No. 501 in building known as Tatva
Urja, Wing — A CTS No. 68-A/1, Magathane,
Off Duttapada Road. Borivali East, Mumbai
—400066

1184 Sq. Ft

(Carpet Area) | 3,06,89,280 30,00,000 1,00,000

Oplion -L
Flat No. 601 in building known as Tatva 1184 Sq. Ft
Urja, Wing — A CTS No. 68-A/1, Magathane, | (Carpet Area) | 3,06,89,280 30,00,000 1,00,000

Off Duttapada Road. Borivali East, Mumbai
—400066

Trademarks of Gitanjali Gems Limited:

Giantti, Gitanjali, Aquamarin, Revv, Desire, 7,69,90,000 76,00,000 1,00,000
Desire Lifestyle, Maya, Singham,
Mesmerising Diamonds, Jhalak, Ethical
Diamonds, La Vida Diamond Jewellery,
Tanshiya, Arzzu Diamond Jewellery,

Tichino

The details of all the assets i.e., Option A to M along with any pending legal cases/ on-going litigations/
eviction notices (if any) have been disclosed in the E-Auction process document and are to be
mandatorily seen before participating in the auction. It is clarified that the prospective bidder has to
satisfy himself with regard to all the applicable rules and regulations applicable, quality, quantity etc. of
the assets. The E-auction is being conducted purely on non-recourse basis to the Liquidator.

It is further clarified that this invitation purports to invite prospective bidders and does not create any
kind of binding obligation on the part of the Liquidator or the Company to effectuate the sale.

Inspection: Interested parties will have to take prior appointment via email by providing the details as
mentioned in the process documents for bidders to be eligible to participate in the auction. They will also
have to provide the name, KYC and Authorization Letter in favor of not more than two persons who will
visit the premises for inspection. On receipt of the mail and after verification of the documents, the
liquidator’s team will give an appointment to the interested bidder for inspection and the interested
bidder must be present on the appointed date at the appointed time. It must be noted that no walk-in
q will be ined. No il ion would be granted after 26-10-2026.
As per Paragraph 12 of Schedule | of IBBI (Liquidation Process), Regulations, 2019, on the close of the
auction, the highest bidder shall be invited to provide balance sale consideration within ninety days of
the date of such demand. Provided that payments made after thirty days shall attract interest at the rate
of 12%. Provided further that the sale shall be cancelled if the payment is not received within ninety
days.

NOTE:

- Prospective bidders need to register on Baanknet auction platform. (https://baanknet.com/)

+ Prospective bidders should carefully read the eligibility criteria and shall submit the requisite
documents, including a declaration of eligibility under Section 29A of the Insolvency and Bankruptcy
Code through the electronic auction platform and that if found ineligible at any stage, the earnest
money deposited shall be forfeited.

- Prospective bidders shall deposit the Earnest Money Deposit (EMD) through the Baanknet auction
platform.

- Itis also be specified that if the H1 bidder is found ineligible under any criteria, EMD shall be forfeited
as per IBBI, vide Circular No. IBBI/LIQ/84/2025 dated 28th March, 2025.

+ All the auction process documents are uploaded on the Baanknet Portal and the participants must
download the same and submit all the documents on the portal.

Due Diligence by qualified bidders:
Inspection will be allowed by prior appointment only for due diligence, and no inspection shall be given
beyond 26-10-2026. The E-Auction will be conducted strictly on “AS IS WHERE IS”, “AS IS WHAT
IS”, “WHATEVER THERE IS BASIS” and “WITHOUT RECOURSE BASIS” through approved
service provider PSB Alliance Private Limited. All the terms and conditions of the auction are

available at https://baanknet.com/.

SANTANU T RAY, Liquidator
In the matter of Gitanjali Gems Limited
IBBI Regn No.: IBBI/IPA-002/IP-N00360/2017-2018/11055
Address: 144 B, 14th Floor, Mittal Court, Nariman Point, Mumbai — 400021
Email: gitanjaligemslig@gmail.com, assetsale1@aaainsolvency.in,
santanutray@aaainsolvency.com
Contact Person: Mobile: 8800865284 (Mr. Wasim) / Liquidator — 9167086977
Mr. Vaibhav Mohnot / Mr. Savan Saxena (022-426673940)

Date: 03.10.2026
Place: Mumbai
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